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LOK SABHA
Friday, 10th December, 1954

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
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The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) An en-
quiry was made into the incident and
the matter was brought to the notice
of the Government of U.P.

(b) Answer is in the negative.

(c) No compulsion was exercised
for acceptance of bags by the Sub-
Poatmaster and the bags were ¥ept in
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Civil treasury. It has not been po»
sible to establish any threat to the
Postmaster.
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PosT AND TELBGRAPH COMPLAINTS

ORGANISATION

*998. Sardar Hukam Singh: win
the Minister of Communications be
pleased to state:

(a) the number of complaints pend-
ing on the 1st December, 1954 with the

_
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Post and Telegrapli Complaints Orga-
nisation;

(b) the number of complaints re-
celived during 1954, so far; and

{c) whether any cases of fraud were
also dealt with by this organisation
during this period?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) 44,586
(Fortyfour thousand, five hundred
and eightysix);

(b) 4,35,672 (Four lacs, thirtyfive

thousand six hundred and seventy-
two).

({c) Yes.

Sardar Hukam Singh: I find from

the report that on the 31st December
1953, the number of pending com-
plaints was 26,000. This has increas-
ed to 44,000 during this year. May I
know whether they could not be dis-
posed of speedily or the number of
cases was great?

Shri Raj Bahadur: There has been
a reorganisation of the complaints or-
ganisation. Formerly this work was
done circle-wise. Now, it has been
brought under unified control under a
Director of Complaints attached to the
Directorate. I am giving the total
number of complaints all over the
country; it is, as I just now said,
4,35,672 from 1-1-54 to 30-11-54, The
number of complaints disposed of so
far in 1954 is 4,27,838 and the number
of cases pending on 1-12-54 is 44,5886.

Sardar Hukam Singh: What was
the amount of money involved in the
fraud cases that were brought to hght
during this period?

Shri Raj Bahadur: I can give the
number of fraud cases, The balance
on 31-12-53 was 10,587. 1 am sorry I
will not be able to give the amount
involved.

Sardar Hukam Singh: May I know
whether postal employees were con-
cerned in the commission of fraud or
there were outsiders as well? If out-
siders were also Involved, coul@d 1
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kaow the amount of money for
which the postal employees were in-
volved during this year for commit-
uang fraud on the postal deparumen.r

Shri Raj Bahadur: I do not have
the break-up according to the classes
of the culprits or the accused. I have
only got an analysis about the number
of pending cases. The number -of
pending cases of fraud all over India
is 4,139 and the number of cases pend-
ing investigation with the department
for over 6 months is 1,656.

Sardar Hukam Singh:
for the amount. Anyway. I will ask
another question. May I know whe-
ther any cases of favouritism to or
harassment of, the subordinate staff,
by the gazetted officers of the postal
and telegraph department have been
brought to notice?

I had asked

Shri Raj Bahadur: The Complaints
Organisation deals with public com-
plaints. As a matter of fact, cases of
favouritism to or harassment of, sub-
ordinate staff by superior officers or
officials are departmental cases and
dealt with by departmental officers.

LEMON-GRASS

*999. Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state:

{(a) whether Government have con-
sidered the po:sibility of manufactur-

.ing Ionones and of the synthesis of

Vitamin A from Lemon grass (Cymbo-
pogon Flexuosus and other species);
and

(b) it so, what are the estimated an-
nual requirements of Ionones and
Vitamin A in India?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes.

(b) A statement is placed on the
Table of the Lok Sabha, ([See Ap-
pendix IV, annexure No, 58.]

Shri V. P. Nayar: In view of the
fact that in recent years—in 1952, 1953
and 1954—the export price of lemon
grass oil has suffered several falls at





